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P Present : Hon'ble Mr.Justice S.N.Mallicks Vice=-Chairman.

s | - Hon'ble Mr.S.Dasguptas Administrative Memb er .

BIKASH CHANDRA PGDDAR
Vs

UNION OF INDIA & ORS.

For the applicant : None

For the respondents: Mr.Madhusudan Banerjees counsel.

ORDER

Nons is present for the applicant yhen the matter is
ca8lled for hearing regarding admission. It is found that none
dppedred for the applicant on the last twuo occasions when the
matter was listed. |
2. We are of the vieu that the applicant is not interested
to prosecute the case. The application is thus digmissed for
default,

3 No order is pagssed as to costs.

4. MreMedhusudan Banerjee is present on behalf of the

respondents, A :
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